
 

            10.     18.11.2019  Learned counsel for the opposite parties requests 

for time. 

  The matter to come up on 02.12.2019. 

    

 

      

   SKG          

W.P.(C) No.22528 of 2015 

.……..........………… 
( K.S. Jhaveri ) 
Chief Justice 

 
 

……………….…….. 
( K.R. Mohapatra ) 

Judge 

 


